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FT.3T. 1788(3).— Fral T TLHIT 7, T TASHANT ATAHTH, 1956 (1956 Fr 48) (& =a# =o+
THT I<h ATSTHAAT FHgl TAT &) b 1T 3F il ST (1) o T AT AT T IR T & g2 T dad
S TSI HeTer i ST T e 3728(E) ATE 13/08/2025, 5997 () ATEE 24/12/2025,
ST AT o TISTI, STATETIT, 90 ||, @0 3, ITEE (ji) § TRTiAT 07 7 o, T [oI0d 15T 6 FAHLAT Fored
H NH351 & .61, 27 & f.#1.154 (9gaT - AmavgedT - AT - aEsT - FTRAT - SAqY) TF & EvE 9T
T TATSIT o [HAT0T, STALEA, e ST TATAT 6 (0 39 ATG=AT § IqdG AqgA( # fafafaw g &1
ST e o ST S At =roorr iy of ;

3T I ATE=AT T AT I ATTIH FT &7 3F FT ITLTT (3) F Fe9 arirg "23/08/2025 Fr
“T TTTH SATUE 3247”7, 23/08/2025 FT TSI AT, 07/01/2026 FT “= Efea= vaFas«” , 07/01/2026
FT “Heer " H TeRTiera T T o ;

2516 GI/2026 (1)
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STafeh T TTTAFHTET 7 M7 3T % qgd I1a< A9 ITH g5 7, o 9w o= man g =i
3T 3t w9 | e fFar @,

S | IR o 3<% AT T=a| T €77 39 %l STLTT (1) F AT |, FeaF TLHIL HI TIAT
RICEE U

A AT, Feald TLHIT, TETH TR T I OIS T &1 ST 9 AT Ih AT AH 6T gT 37
T ITLTT (1) BT T& RRAT T TN Fd U, g =TT FAT g 1o 3 A= 1 § =g i 1 @i
ERIEEEREIEEERERIRSIC I A

ST 1, eI T, S ATATNAR AT 7T 3T AT ST (2) F SATHLOT § T =JTTUT FAT § o
T ATERLEAT o TSI H TH19 9%, 3 AqgHAT # Ay qff aft fReerm & g g sreafeas =7 &
Feal T g § Afgd g1 SITust |

TS ST o6 ALt ot § NH351 % Fh.#T. 27 5 . 51.154 (WgaT - A1 - A - aas -
FTRAT - SIAYR) F 0 TSI AT A ATAT HEAAT Algd AT HLAAT g A<

TS T ATH: oA IEEEIGICAC LRG|
EAT Y ER MRS AT IER || gRFr s || g w e e Raes
e (TFRITH) SPAT T ATH
1 2 3 5 6
AT HT AT FHaTd AT
ATie T AT A
1 AR A EE 0.0192|[F ST T« s
T 2 / Tt 1 IEGICEAE]
77 PAIKI 1/ PAIKI
1/ PAIKI 2/ PAIKI
1
AT AT ATH: FHAT
UEEIEIEA IR
2 17 IREL 0.0131|[fEref=Rar srdfrare
FRTAATS
17
3 18 oY 2 BEL 0.0932|[ST9rATE ATATE
GUEEL
18 / PAIKI 2
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467

0.0464

FTAT TeATATS
BIEIERIACECIED
THITATE AT,
HAGEATE HIETATS
GIEIRRIMEEIEE]
CERRIEICIE R
467

AT BT TATH. STET

UEEIGIL B CIRIERLS

5

109 Tt 1/ Tt 1

0.001

GIETATS ATATATS
IR

109 PAIKI 1/
PAIKI 1

T T ATH: S

6

209/3 Tt 1

0.117

TS ATRTITE
EEIERIRI A CE]
CEEIGIERECIERIH
ERIECKIEICIE
frafzar, gaears
ATeTaTS Atz
EECIERICINIES
Fafeam, weaare
ATeTaTS Rtz
THATA TLLTTAHATS
Rafsam, ararea
HTLTATS
BEIERIKENE I EY
CEEIRIERTCIER]H
[EREETIES
TTTTATATS
afza, stfemas
TTTTATATS
BEIERI

209/3 PAIKI 1
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AT T ATH: AT FSAT

UIEEIK I HCC IR

7 165 HiT GEL F 0.0122||fa ST 927
165/1 PAIKI 1

8 165 = EEl F 0.0235|[far sreRTT g=av
165/1 PAIKI 1

9 165 M= RECAKA EEGES 0.016||fa =TT 9=a<
165/1 PAIKI 1

e T ATH: TG

10 161 REL FO 0.1348|[AT=T di=sTe
fraraTs, AreT
LSIERICIRSEIES
qreT foquaTs
frEdTe, AT
EEGEIERCIETIES
GIEIESCIEL]
efTTE, AT
IERIERRCIESEIEY

161

11 162 REil e 0.0997|[ATeT T
AraraTe, qTeT
NEEIECRGEIES
AreT AT
WIATS, ATT
ST AIATE
BB LCEEIES
AATE

162

12 163 EEl Fior 0.4023|[ATST ATZITETE
STETATS
163

13 164 GEL F 0.1852|[ATST ATLUTATE
SEICIE
164
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14 165 IEEL Bk 0.2855|[ATET TTASTATE
SSTATE

165

15 166 IEEL FO 0.1142|[AT=T TTAESTATE
SSTATS

166

16 194 BEL Bk 0.0064|[GATIT ATHTATE
ERRLIS

194

17 197 IREL Fi 0.0048|[gwToT ATZATE ST
AFATE, GATIT
AT X,
AT ATAATE
TALHATE, FATT
IRESIEEEEEIE

197

18 ATAT ECAEal EELES 0.0076|[FT=FTeT
113

Total 1.5821

[®T. €. GJ/P/V/13/2019/3D1]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 8th April, 2026

S.0. 1788(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3728(E) Dated:13/08/2025, 5997(E) Dated:24/12/2025 , published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire
the land specified in the Schedule annexed to the said notification for construction of Toll Plaza Maintenance,
management and operation of NH351 in the stretch of land from Km. 27 to Km. 154 (MAHUVA -
SAVARKUNDALA - AMRELI - BAGASARA - VADIA - JETPUR) in the district of AMRELI in the state of
GUJARAT;

And whereas the substance of the said notification has been published in “The Times of India” dated
23/08/2025 , “Gujarat Samachar” dated 23/08/2025 , “The Indian Express” dated 07/01/2026 , “Sandesh” dated
07/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch of land
from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIA - JETPUR) in the
district of AMRELI in the state of GUJARAT

State: GUJARAT ||District: AMRELI |
SI. No. Survey/Plot Type of Land || Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested Person
L1 | 2 L3 [ 4 | 5 I 6 |

[Taluk: Kunkavav Vadia |
|Village: Tori |

1 77 PAIKI 1 / PAIKI |[Private Agriculture 0.0192|[KOTADIYA PRAVINBHAI
1/ PAIKI 2 / PAIKI VINODRAI
1 77 PAIKI 1/ PAIKI 1/ PAIKI
2/ PAIKI 1

|Taluk: Amreli |
|Village: Paniya |

2 17 Private Agriculture 0.0131|[VIRADIYA JAYANTIBHAI
KESHAVBHAI
17

3 18 PAIKI 2 Private Agriculture 0.0932|[JAYESHBHAI
CHATURBHAI SOJITRA
18 / PAIKI 2

4 467 Private Agriculture 0.0464|(CHAMPABEN
VALLABHABHAI
SAVALIYA, SARALABEN
RAMESHBHALI
SAVALIYA,
MANASUKHBHAI
BHIKHABHALI
SAVALIYA, LILIBEN
BHUPATBHAI SAVALIYA
467

|Taluk: Bagasara |
|Village: Jethiavadar |

5 109 PAIKI 1/ Private Agriculture 0.001{|KHODABHAI BAVABHAI
PAIKI 1 SANGANI
109 PAIKI 1/ PAIKI 1

Village: Bagasara

6 209/3 PAIKI 1 Private Agriculture 0.117||DHIRUBHAI
MADHABHAI RIBADIYA,
SHARDABEN
DHANIJIBHAI RIBADIYA,
JAYABEN MADHABHAI
RIBADIYA,
MANSUKHBHAI
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7

MADHABHAI RIBADIYA,
CHANDUBHAI
MADHABHAI RIBADIYA,
RAMESHBHAI
MADHABHAI RIBADIYA,
PRABHABEN
PARSHOTAMBHAI
RIBADIYA, BHAVNABEN
MADHABHAI
RIBADIYA,MAHESHBHAI
DHANJIBHAI RIBADIYA,
VIMALKUMAR
PARSHOTAMBHAI
RIBADIYA, URMILABEN
PARSHOTAMBHAI
RIBADIYA

209/3 PAIKI 1

|Taluk: Savar Kundla

|Village: Luvara

7

165 MIN

Private

Agriculture

0.0122

BIN AAKARI PADATAR
165/1 PAIKI 1

165 MIN

Private

Agriculture

0.0235

BIN AAKARI PADATAR
165/1 PAIKI 1

165 MIN

Government

WASTE
LAND

0.016

BIN AAKARI PADATAR
165/1 PAIKI 1

Village: Ramgadh

10

161

Private

Agriculture

0.1348

NADA DHIRUBHAI
BHIKHABHAI NADA
MUKTABEN DHIRUBHALI,
NADA PIYUSHBHAI
DHIRUBHAI, NADA
CHETANBHALI
DHIRUBHAI NADA
REKHABEN DHIRUBHALI,
NADA HINABEN
DHIRUBHAI

161

11

162

Private

Agriculture

0.0997

NADA BHANUBHAI
BHIKHABHAI NADA
RASILABEN
BHANUBHAI, NADA
NITINBHAI BHANUBHALI,
NADA JALPABEN
BHANUBHAI, NADA
NIKHILBHALI
BHANUBHAI

162

12

163

Private

Agriculture

0.4023

NADA NARANBHAI
JETHABHAI
163

13

164

Private

Agriculture

0.1852

NADA NARANBHAI
JETHABHAI
164

14

165

Private

Agriculture

0.2855

NADA RAMIJIBHAI
JETHABHAI
165
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15

166

Private

Agriculture

0.1142{|[NADA RAMIJIBHAI
JETHABHAI
166

16

194

Private

Agriculture

0.0064|([KHUMAN
BHABHALUBHAI
DEVKUBHAI

194

17

197

Private

Agriculture

0.0048{|KHUMAN VALBAIBEN
DEVKUBHAI, KHUMAN
MANUBEN DEVKUBHALI,
KHUMAN
BHABHALUBHAI
DEVKUBHAI, KHUMAN
JITUBHAI DEVKUBHAI
197

18

NALA

Government

WASTE
LAND

0.0076{|SARKARI
113

Total”

1.5821]| |

[F. No. GJ/P/V/13/2019/3D1]
SHAIKH AMINKHAN, Director
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